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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH
NEW DELHI

CCP 162/85 in
D.As NO,763/8

Menday, this the 11th day of April, 199
I . . . .

SHRI N. DHARMADAN (3) . |
SHRI P.T.THIRU\IENGADAN (R) : S

Ngrela, Delhi 110 040.

2, Subhash Cheander,
House No.131/15,
Pushp Vihar, Sec tor=1,
. New Delhi 110 017, ’ r " e

By Advocate Shri D.C.'Vohré
V/s
1 Mr, S5.K.8 iﬂgh\’
Foreign Secretary,

Govt, of India, Min. of External
Affairs, New Delhi = 11,
- ..

2. Mr. Prakash Shah,
Additional Secretary (Admn),
Min. of External Affairs, S ) ,
South Block, New Delhi » 11 : ’ T

1o Mahinder Singh, o : - ,
House No, 1407, Pana-Paposian, ‘ . .
Applicants

KPS i"ﬁ:‘. R.& RathOi‘e' . . ‘ : .
Joint Secretary (Admn) y - . ‘
=0 0= . L , <

4, Mr, Deapak Ray, Director (ADP),

5. Mr, M.S.Grover, ,

Under Secretary (Cadre),
Min. of . Ex. Affairs, Akbar Bhavan,
New Delhi 110 021.

6. Mr, P,M, Meena, ' _ -
Under. Secretary (PD), ‘ ‘ '
-dc— : o «s Respondents

By Advccate Shri N.S. Mehta (Not presant)
N, OHARMADAN (3) N . - S
The learned counsel for the spplicentdsubmits that he is not
: praasiﬁg'thé CCP and he seeks permiésion to uithdram the_CQ?.lAccordiggly
we diédia; fﬁe CCP as withdrawn.’ A ‘} .’ | e \
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